R-26/4/2021-PRPP(RU-1)
National Human Rights Commission
PRP&P Division

ORDER
Date: 01% April, 2022

Subject: Constitution of the Core Group on Older Persons

The National Human Rights Commission has reconstituted Core Group on Older Persons
consisting of the following members.

Mr. Rohit Prasad,
CEO, HelpAge India, C-14 Qutab Institutional Area, New Delhi — 110016.

Mr. Himanshu Rath,

Founder & Chairman, Agewell Foundation, M-8A, Lajpat Nagar-II, New Delhi-
110024,

Shri Inder Mohan Bhalla,
President, All India Senior Citizens’ Confederation (AISCCON), Jyestha Nagarik

Bhavan, Plot No 7C, Sector 12, Near Gaondevi Mandir, Nerul (West), Navi
Mumbai — 400 706.

Dr. S. Siva Raju, )
Deputy Director, Tata Institute of Social Sciences, Hyderabad Campus, K.B. Sainik

School Premises, Brahmannapalli Road, Abdullapurmet Mandal, Ranga Reddy
District, Hyderabad-501510.

Dr. Abha Chaudhary,

Chairperson, ANUGRAHA, New Delhi, B-33, Arya Nagar Apartments, 91, LP
Extension, Delhi-110092.

Shri Harimohan Sharma,

Secretary-cum-chief functionary at United Rural Development Services Manipur,

Heirok Part-1 Heituppokpi, P.O. Wangjing, P.S. Heirok, Thoubai District Manipur-
795148.

Ms Arasi Arul,

Founder 60Plus India, 27,Gangai Street, Kalakshetra colony, Besant Nagar,
Chennai 90

. Dr Karthik Narayana. R,

Founding & Managing Director, Athulya Senior Care, Chennai

Dr Arundhati Bhale Rao,
Founder Director, Prarambh Academy,
Clo Ashutosh Bhale Rao, B-503/504, Solitaire Tower, Manpada, Ghodbunder

Road, Thane West-400601
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10. Dr Sarvesh Tandon,
Consultant Professor & Head, Department of Forensic Medicines & Toxicology,
Vardhman Mahavir Medical College & Safdarjung Hospital, New Delhi

Ex- Officio Members:
11. Representative of the Ministry of Social Justice and Empowerment, New Delhi

12. Representative of the Ministry of Health & Family Welfare, New Delhi
13. Director of the National Institute of Social Defence, New Delhi

2- The Core Group will also include special invitees (up to 5) with approval of the Chair
depending upon the specific agenda to be discussed in the Core Group meeting.

3- The Terms of Reference for the Core Group on Clder Persons is as under:

i.  To advise the Commission on issues relating to the rights of Older Persons. These
issues may include the reference made by the Commission to the Core Group, and
any other issue, which the members of the Core Group would consider appropriate
to suggest to the Commission in light of the relevant provisions of the Protection of
Human Rights Act, 1993.

ii.  To review the existing government policies, laws, rules, orders, etc., relating to the
Older Persons from the perspective of human = rights and make
suggestions/recommendations for change or for their better implementation.

iii.  To identify best practices, policies and programs nationally and internationally
adopted to protect the rights of Older Persons.

4- The Core Group will meet periodically at regular intervals as and when deemed necessary.

5- The participating members of the Core Group shall be entitled to an honorarium of Rs.
2,000/- (Rupees Two Thousand Only) and local transportation of Rs. 1,000/~ (Rupees One
Thousand Only). The members outside Delhi shall also be entitled for reimbursement of the
economy class air fare for the to-&-fro journey undertaken by them to attend the Core Group

meetings.
This issues with approval of the competent authority. /
o\

(H.C. Chaudhary)
Joint Secretary

To

1. Mr. Rohit Prasad,
CEO, HelpAge India, C—14 Qutab Institutional Area, New Delhi — 110016.



10.

Mr. Himanshu Rath,
Founder & Chairman, Agewell Foundation, M-8A, Lajpat Nagar-II, New Delhi-
110024.

Shri Inder Mohan Bhalla,

President, All India Senior Citizens’ Confederation (AISCCON), Jyestha Nagarik
Bhavan, Plot No 7C, Sector 12, Near Gaondevi Mandir, Nerul (West), Navi
Mumbai — 400 706.

Dr. S. Siva Raju,
Deputy Director, Tata Institute of Social Sciences, Hyderabad Campus, K.B. Sainik

School Premises, Brahmannapalli Road, Abdullapurmet Mandal, Ranga Reddy
District, Hyderabad-501510.

. Dr. Abha Chaudhary,

Chairperson, ANUGRAHA, New Delhi, B-33, Arya Nagar Apartments, 91, I.P
Extension, Delhi-110092.

Shri Harimohan Sharma,

Secretary-cum-chief functionary at United Rural Development Services Manipur,
Heirok Part-1 Heituppokpi, P.O. Wangjing, P.S. Heirok, Thoubai District Manipur-
795148.

Ms Arasi Arul,
Founder 60Plus India, 27,Gangai Street, Kalakshetra colony, Besant Nagar,
Chennai 90

Dr Karthik Narayana. R,
Founding & Managing Director, Athulya Senior Care, Chennai

Dr Arundhati Bhale Rao,

Founder Director, Prarambh Academy,

C/o Ashutosh Bhale Rao, B-503/504, Solitaire Tower, Manpada, Ghodbunder
Road, Thane West-400601

Dr Sarvesh Tandon,

Consultant Professor & Head, Department of Forensic Medicines & Toxicology,
Vardhman Mahavir Medical College & Safdarjung Hospital, New Delhi
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PS to Hon’ble Chairperson
PPS to HM(JMMK)

PS to HM(JK)

PPS to HM(DMM)

Sr. PPS to HM(RJ)

PPS to SG

PS to DG(I)

PS to Registrar (Law)

PS to JS (AS)

0. DS, USR), US(Estt./Coord.), SSA, DD(M&C), Sr. A.O., AD(P), AD(OL)
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